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Mr. Deputy-Speaker: Government
is also agreeable. So, the time is ex-
tended by two hours. Now Shri

9577 Demands
Sabha according to the principle
of proportional representation by
means of the single transferable

vote, to the Joint Committee on
Offices of Profit in the vacancies
caused by the retirement of Shri
Amolakh Chang and Shri Rajen-
dra Pratap Sinha from Rajya
Sabha and communicate to this
House the names of the Members
so appointed by Rajya Sabha to
the Joint Committee.”

Mr. Deputy-Speaker: The question

“That this House recommends to
Rajya Sabha that Rajya Sabha
do elect two Members of Rajya
Sabha according to the principle
of proportional representation by
means of the single transferable
vote, to the Joint Committee on
Offices of Profit in the vacancies
caused by the retirement of Shri
Amolakh Chand and Shri Rajen-
dra Pratap Sinha from Rajya
Sabha and communicate to this
House the names of the Members
so appointed by Rajya Sabha to
the Joint Committee.”

The motion was adopted.

M. C. Jain.

W g0 ®o ¥ (Puw) : WA
facft efie g, T 9@ § 9 wA-
a7 & 39 AT A fae W @t
&% xamar a1 fe @ aoEm & faoly
w1 ®Y7 ¥ TEAQ FW § | ¢ weAy
¥ 7 fad g 2o ¥ 30 Y TR FAAT
#r wart Wl § afew v 2w F o
g § opfam ®, g Tor s
Y aoeft 30 § 1 37 aga d waw Wi
g FTH ¥9 gerew & foey ¢
Wl‘ﬂ*'ﬁ'ﬁ{o o h’ﬂ?ii‘
¥y foar & ag & wowr 97 T gATY
wTEaT § |

“This country has undertaken
C ity Develop t on as
wide a scale as in India. It is one
of the major experiment of the
20th century and its results are of
world-wide interest.”

fedt =fre7 amgr &34 g wrFem
afad o & fr e fafred & foely

*DEMANDS FOR GRANTS f.‘ bl aq:wwﬁ N
Ministry oF  CoMMUNTTY  DEVEIOP- T8 o & - ‘_ T g
MENT AND CO-OPERATION—contd. oft T Fafaees #fadz s wrume
Mr. Deputy-Speaker: We will now araray ’“W' o a w2
take up further consideration and # gofrx war f fir gwve smew fafaeet

voting on the Demands for

Grants

under the control of the Ministry ot

C

and Co-

ity Develop 1t

operation and also further discussion
on the cut motions moved on the 22nd
April 1960. Shri M. C. Jain will con-

ti

1

nue his speech.

Shri Khushwaqt Rai (Kheri): May
sugeest that the time allotted for

this Ministry may be extended ?

The Minister of Parllamen'ary

Affalrs (Shri Satya Narayan Sinha):
Government have no objection to the
extenston of the time by two hours.

ATEY TF ATE FwT oq79 7 |

mr oY S ¥ v &
FTAT ATEAT § 1 ¥A wenAy & frsy
gut ¥t wergl & el w emfee
X ¥ ¥19 &, TF "oy mfieeaT W
frardiiz &, e o ez 8,
a2 e &, o7 areoa ¥ am
¢ fix Frr e} & w1 wvifvae
&TAT ¥ WEEA &7 w10 §, INH 7 0k
wrei ¥ fafrrrndfcz ¥ g,

*Moved with the recommendationof the President.
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[ o o ]
FfrT 5w werrag w1 fafaree #faae
i i maad e g 5
& wewy w1 fafaeey @ dfaqe & &
e =fgd

TAE W A@ & 5 ag wgEw
#fade & w1 7 &, W qrAeE awm
aferema & ife & wEEd W o
ot a3t &, F qawen g s o
& fafaees amga, Y ¥ & faw 7o 3,
foam ferqa 3, fom wi-feerh & W
faadt At & = far &, gy
# foraefy oY ards %, @A §

st qmaen T SR &

oY qo Wo HA : I Iu ¥
LU S

gt & fafae aea # 79 wEwd
T F 0 AT w9 g @w
fecdY =T ATER, T AEEN & FTHI H
o WY g wE & I N A g A9 A
AT AL FT qFATE | & ol q@TT
f& firq ardd & w1 ofv 3h ¥ e
&Y qFaT 91, W1 AT FA @ S X
afeT o 7 s & g7 9T A T
aoEr wE fras, o o i @
wTF F Wt sqr frerr arean g W)
g g9 TiegTie & age F A ¥ §,
T ITHT §W F9 § AF @7 § W\
T @ wfgw 1§ qaehw v
fe o w1 o 1w wEww & I W
W ¢ at wgt Jaw for Forsdarr s
RERT 9T AR AEEN F TR FA A
FOETD Tt T e a7 g g,
gl Tw qridETHE & dw ot IE
gERw Al e g i a g fr
|/ YW NT ATEe A feamade sfvmasd
®), " oF fowr 97 WX IER Aww
ofemrie & dad w @ W @
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ok IEY IFA w1 a1 R FE #;
&1 A @ wFAr § 1w ag feT
wF W fagdr IR foaed e ¥ 1
qra &1 feaw wY Ao @ & e gt
¥ 9 F fag ot i fro € HIo &
qrer gt 3 for & & o gy qErey
g7 9T €Y AT ¥, IHHT TRATA FHET
aifgara #T %4 &, fomore W wE
ﬁmmmﬁmﬁ'#ﬁﬁﬁ
wfeezguay # ft, q7 9@, A9 H
mw&%u # aga go& AT aga T
T # FEAT AR g f gy av
qEEHH FT E1 A JFAHA A G Ew
Rl 93 T%d § afET g dwE T v
At war far &, Fan femar s P 2,
T JAE A Y ag gW AW oEE @ ¥
aoa & 1 & aawen g f forr a9 gd
w7 STfeq 97 IAAT W Aw A faar
LU

oF 17 ar w7 qE7 9% garen faar
wr &) friE ® wromar } froaga
AN ¥ w1 q97 & WX wg Eafer AT
wfgq, 19 wwr w1 Sifg, FW FT
Fqifeda AT Sifgw | 9gF A w0
aeaw & vy Agw g fRd
e & g ¥ A & | Forg & A
¥ @ awdrw A fgarga € ¢, =R
Y g T ¥ & i 9 g T T
qT o @ & wafag o woEw
Vg T 9 999 g A & F9waT g
e fret AR ¥ g & &, o7 T@A gU
& wforer & aga g & I ) a AT
o T fe F a8 w D A o T
forer 3 ot fge ¥ &, ag & AdY sTar
EROE O awm  fr ¥ gg w77
m gl Wk I wg faar @ fr R
wTF A g wifgd | A wE f R
fegmma Rl Rl
R gH W A wfge 1 gfF ag
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faegw 7 auat @, §fe @ wgwm
MY, AR fFaw y
g worfaar g 7€ & | WK gt aw &
qAAAT § | gW 99 A«fadl ® q@-
IR FX M o ) & O
g & ednfor &1 0% waew g R

oF TR ag oft #Y k& R

foa T aw fer

waifaw & o AW
A

T 9§ AR A G g A § ad
T 9T | gAY AX F At F o
A qEE TR 3 £ I ¥
# wgr wmgen £ s a9 W AW
e AT o FOT TWUT 7 AFHEA
R @w g fow ¥ g Fq7 A
T w1 aEEAT g, 9% fawrd wy
ET §, Wifaw g ) g g,
w9 § W rE¥ fog o wfes woar
frar amar Tfed a1 1 A9 W weT
8o ¥UT T@ JoT FT GFIAWT AaT A
¥ a¥% § | @iy ag o fefaws
TG W aew g, W wm fea
g FTO AGY & R W SR W AT
wifgd qr | wx A T & fag &
wTEAT § W carfan sfaw & ag wr
*X fr ag QY &Y w07 WA A I
qiw &), &: & &% Ty WX gEd W
WIRT T G AR & fAg w1
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TH WEEH AT wH! W@ A1
Ty ag &HY FHY O a1 AE W WY
&) 4Y A1 w7 AR A T g
T W 9 qEA 8, T3 U6 WA A
¢ o &Y av% & syaY agsurg feemr
qMRar g | e, frd ofiwe awa,
&1 @ A & | dra arfgae &
O g i oA awew ¢ fE
o A9 &1 # WeAW FVAT § T AREH
& FTH & T # IAH ATE wAT fedy oY
AT A5 §Y a7 & g@r A1 faar
M WuETAI A A §
fafaez area &1 rarA faemar wrgar
g1 & wed ¥ sfadt favaae, fw
fegeama A wgfady o faww &1
& qgar =@ § e sefae @ st
fergema & 7 fegem & wgfadt &
& | a7 g awn gAre fegEan
& aEt #1, f§ agi 97 dAmm W
GF ® W g d AT 97, guA
U # woar a1, fegrar oA frew €
quTER  q@i a7 eqrfaa w1 a0 awdAr §,
TF qEA AL TAARTAT & | ST 9 TE
AT HT  f gt e feeY ) wrardy
t 3u% umw & 1 w1 Aawfas fem
T mig ¥, A wiiaw fgr zaeT
@l 3, Tow ¢ AT wT v A S
FITTT FUH T HEEAT AT AW a1
aqf q71 fava & q¥ wewn ww
a4 &g wFar § 1 A favwm T
fa=eft & &, 9 avfar A sfew
Fx v ¢, WA §, IHET @qA
X gu, Y7 IAET oW wva gy &
JEEAT AT T THATE | W TR HEFAT
Fq fauwar 1, 39 ¥ A ¥ A
A& K[, A A AN @ AR
qf a7 § fF & 18w # AR gAeniA
saazfoy 42y & ARG AT K A #
aife gt & A RE @ dofr grEz
¢ q@r @1 9% S AT 91 fE e
aardt & fag w7 o\ w7 g § )
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[t 7o o ]
& gfaws & sodr wgd @ wy oar
T AL TT HEHA AT GEAA FT G
“Rar AY gAY = i A9 ey # fafre
TEE X #3791 i 7% wAT agT A G,
ey Wfer ¥ s qx fasme £ 0
ey i ¥ qg warw g AT IHS
T A fra & <% 3w wwn fE
‘qE AFET HT A Y-y, KAL) wrATLY
i sril Ay g, a2 a2 feaw §
‘R TF WY W W TR &Y
qft 73 § I & fau oy wqfdY
-FATHT T YEEW FAT FT @I & Al
qgw g & f& ool 7w w1 9
AT FIW IAH Heg A & forg @
- 35 T & 1 AR aA g g fE
- 3g qr woft 7% wr§ fa=re § Adr A
-qrar ¢ WX ag T fedy =W qEe
A0 €Y ) @ afew AFw F oF SEAT
- o THo fwa%mﬁwvi
FE s wifers §fvamw quiweae

“feRre ¥ uF ¢U @ awg faar @ @ fa -

& ATTFY gATIT & 9 A ATGATE —

“Agricultural wages are often
further reduced by the relics of
-the caste system. Although the
“higher castes can no longer exact
totally unpaid *abour—or begar—
‘they often pay below-average
wages. Two shepherds, aged 45
and 25, whom I met south of
Madras, were getting, in January,
1959, in total five rupces or one
dollar a month without food.
How were they to live? The
Community Development scheme
is supposed to ask all members of
a community to make voluntary
efforts to end such cases. But
what scnse of community is pos-
sible between such labourers and
sharecroppers, debased, exploited
and despised, and their landlords,
moneylenders and Brahmins ?”

w¥ Ig AT u% fader owmes
TN AR @ § ) | A aefR
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g T AN & | OF TG AT g A
& 17 a9 § fory 6 20, 3y wfEma
WSy § 9T S fF e o @ g
e feaw § o g0 @ QA
dxig & YT 97 f5 g7 AT A &
€T Wt &Y AT B wrE rgEAfAr Y
WA I W 9" A I awar @)
aifgq T #§ g deardq, g
o7 FraToit § A w6 gAY frm avg
drafeq @ @war ¥ ? ™ ave sy
faTmar & vax #F w1 Al w1 fawrw
g axar § o #F wgfadr Tamee
1 &7 w1 g & AT wEAE A aa
ar ag & f& 9@ & 39 s & &
T F v { FEN AW § AR
@ qf 97 T AEE FT AT ATRAv §
@ a A A A A § ) "a
3 /TS A {8 % o Y A0F war s
s & Frgfadr TAETHE s F
& # oY Ay 92 &7 fewwaa gar v
w7 I A S ug FEe e mar oar
& F1 9 AT A8 ¢ 5 faes A
agt ¥ wra H 47 dfo Fo s1HTA EETHT
¥ q& faar @ @ 1@ & i fRasar §
3 ¥ aggr gf @ o femifedt asm
qZA & TG A T ATHT T AW I
ag (o f o w2 & feedfedt ag
T WA § T T ATEE 7 W AR O
&9 ATE A FIAAT 9T ——
“It would not be correct to say
thai the disparity is on the in-

crease duc to the implementation
of the C. D. programme.”

& ¢ ATga ¥ 37 FATA Y Qoo Ay
TRAAATE FIAT AEAT W wEAr
wreaT § 6 e umogw i A ey
TOF 7 A A1 fohT g7 N 48 F gAY
TAAGAZ T W A78Y F FIAT AqRY £
I ¥ @ A F wTHmE § g AT
i AER AT AR R f AT m A
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IAEN FGL TG & W A I F qAT
41 g7 § afew g g GFEY ant ¥
I AT TG T T FGT § 1 FfE
gt A e
I 9713 &1F F1 A1 o qAAT{ET A
ITR FTT &7 A7 wafada A &
fAATo 73 FO F1F W A ITH A R
g fawfas & gnfs ¥a gva qar<
& @ & & Fgfey Taavie S 9T
qATY &7 FY AT w0 N e
& §TF A w0 A g
IR YT R AT § W AE T
FA-wTfefaae FAA # faé g
39 & g wA A forar @ fr gw Sww
¥ gfeat wiT e JF W aE s
o A fegr o1 w@r @ WK § eiw
16 & w i Taawde s & da-
uTE 3 N g€ ¥ AT AXA W 6T
qE AT g —

“The poor and backward sec-
tions of the community had not
accepted the programme as their

problems had not been given prio-
rity and adequate attention.”

Tg ¢ ¥ AgEN A A A w faar
e § g foa qrew w @ famar €
gizg A wfT Frae w fre ¥
W hET w1 g A @ Iy
wmft 3q faeq A0 oF g g A F

o A Fmaw s a fe
wHF wré o a1k § & fr form « @
@ @ af aw § aw e wgm fe
i @z A AR IW T A
& W A ag AN 3oy FEy
Tha 9T dEA AN § T gE Wi

CHAITRA 15, 1882 (SAKA)

for Grants 9586

X T & | I FEATT &Y W
AT 4T, wiF IOWT W) uy JeEnh
TRETICGT HY AT § @IT F 6 T
& W 37 Nl ¥ AW T owwy §
a9 8y A IEw eIt & A
»E e a@ O i ok Toar af
1T a1 AfeT W 3 A F to g
94T T AT # @ n § Afew g
e & g Wt ey & fF gg o g
war o o WHe frx wAW,
Twates FRT ¥ aEX f w5 @ E
R foee) fos aret & weg Y @ @
I T W aifaa € 9 ITm
oA G wrer

JUTSIW AP ;9 AT KT
quTE wT & |

st Wo wWo WN : IuTEW AHEY,
W 9 faae &1 a9y 9 1 N o
N g

JUTTW WET . ®F AT AT
qix faae A 9% § WX g I
N gu oy fame g1 wa § o afae
o @Y I qurA £ g &A1 wfge )

Wt Wo wo #7: xgw weHyr |
& fas: g€y s wEgw g e sl
Az &1 W Et ¥ af A
9 @@ g%ar § A i wgfd fore
FaTe gl A dxv @ W W 9 g7
g % wifaw oY armfos fawsn
agi 97 fauw ¢ IEE ¥W FOF Y
sfow 1 1 v w dwm N
N AT ¥ AT @ Ay 47 N I W7
fa®) f ooz & avrE & wWwTT R
I ATz qgerlt ww o ug e
fareft gz e Svw § i czzm v e Ao
s ¥ & atg & Ntz af w7
2 ot gHRTT & quAn 37 w=r |
< & o far o erom ot mha et
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afae at & Sl w o S $ e
e Ay € A § W ST e
fieqr a1 @1 &, N 19 o i W g
a9 T ¥ g T R ) qg TE
Yagfar v @ daew & foy 2
o qw fawarg § s oo wf Al &
w® feqr o oY g @ W ¥ qwea
ang fay arelig wifE agi aw A
* WA 7 W Gaw § Ay AOw
T A /AT | g FR W A
w1 fawyg § fir 2w ¥ aman w7 ofee g
# faware § W 9w famare w1 A g
afg w9 7 Aok yawfE wfasrd
a8 giezwior gy £ FH R AT e
oA s amaRT A W
ey foid ¥ forr wman g e
T g W et # ggmm Ag
et § Y wrowy o| A wY e Qo
fo @ o ¥ ot &0 Q@ oA
T aE@ NITT g | 9 GHT 9T @Y
i T I A T A g
# ¥ e o wifge wrfe 33 dedr
arft oy e srarn WA tyo
W A f w7 § I WIYE gaeqr w1
g fowr w@, 0 o) T
H-99 9 FTET AR WX Jw q/
QT & X g5 N oy aft g
# 7y vt daaede W s W
LaG N

Shri A. P. Jaln (Saharanpur): Mr.
Deputy-Speaker Sir, it was after
considerable hesitation that I decided
that I might speak on this Grant. I
know that the Minister in-charge of

ity Devel carries a
heavy burden. His task is a very
delicate one and I must say that he
has been trying to discharge his
functions with great effort. If at any
time I say something which is not in
accord with what the Ministry has
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been doing I would like to assure this
House and the Minister that I do so
not in any spirit of criticism but with
a view to throw out certain sugges-
tions which might be helpful.

The member who has preceded me
laid great emphasis on the importance
of community development. I fully
join with him. Community develop-
ment is one of those movements upon
which the future not only of the coun-
tryside but also of our cities depends.
Our country is mainly rural and un-
less the countryside is prosperous, un-
less the farmer hag mare of money
the goods, particularly the consumer
goods that are produced by factories
in the industrial sector will have no
market. In order to provide a mar-
ket for the industrial goods we must
have a prosperous peasentry. In
other words. I would say that the
progress of the country depends up-
on the success of our community deve-
lopment and the responsibility of the
Minister and the Ministry is very
great. C ity develop is not
just a problem of building a few
houses or even setting up a few
factories. It is not a question of post-
ing a few officials here or there. It
is a question that concerns the funda-
mentals of our social order. This
Ministry has to build up 400 millione
progressive human beings out of an
amorphous lump which has hitherto
not shown much signs of life or acti-
vity. This task is by no means an
easy one and on the extent that this
Ministry succeeds will depend the pro-
gress of the country.

Recently certain steps have been
taken as a result of the recommenda-
tions of the Balwantrai Mehta Com-
mittee and of the Ministry’s own
thinking.

Of the things I would like to pay
my tribute to two schemes, one is the
scheme of what they call democratic
decentralisation. It is clear that no
movement of the nature of community
development can achieve any remark-
able amount of success through the
official machinery alone. The initia-
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tive must come from the people. The
people must ‘shoulder the responsi-
bility. Nobody who cannot stand on
his own legs can offord to run, Any-
body who leans on another person is
always a weakling. Therefore, this
scheme of democratic decentralisa-
tion which throws the responsibility
not only for the planning but also for
the execution at all this on the people
is a scheme which deserves com-
mendation.

Another good thing which this
Ministry has done is the scheme for
the training of the worken engaged
in the t work
—the village level worker, the block
development officer etc. They even
give some sort of training even to
district magistrates whose duties are
becoming more and more cormected
with ty devel

1 think these two are good schemes,
and I would recommend to the Min-
istry to go ahead with courage and
fortitude in the cent per cent imple-
mentation of these two parts of their
activities.

I believe this Ministry has a great
future. We have been reading reports
of the thinking of the Planning Com-
mission in connection with the formu.
hation of the Third Plan, and it ap-
pears that this Ministry is going to
get an allocation of near about
Rs, 400 crores. I do not know how far
it is correct, but the newspaper re-
ports aay that out of this 70 per cent
would be spent an agriculture. The
Agricultural Ministry will have an-
other allocation, according to the pre-
sent preliminary thinking of the
Plinning Commission, of the order of
about Rs. 600 crores.

It appears that we are passing
through a stage when the responsi-
bility for agricultural development is
being bifurcated. I do take it that jt
is a temporary phase which is not
going to last for long, because a stage
which is marked by the bifurcation of
functions and responsibilities is a very
dangerous phase neither the Com.
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munity Development Ministry nor the
Agricultural Ministry can go the
whole hog. If the reports are correct
out of every rupee devoted to the
development of agriculture, the
Ministry of Community Development
will be spending roughly
five annas and the Ministry of Agri-
culture eleven annas, The shift or
rather the trend of the devolution of
responsibility is more towards the
C ity Develop 1t Ministry.

Agricultural development, roughly
speaking, falls into three parts. One
relates to supplies and scrvices, wsn-
other to propagation and extention,
and the third to research and educa-
tion. The future of agricultural deve-
lopment in this country appears to me
to be somewhat on the foilowing lines.
The Ministry of Community Devclop-
ment, which also has with it the De-
partment of Co-operation, will be
making the supplies and also render-
ing the services. It is pretty clear
from the recent trend in our co-opera-
tive policy that the futute primary
societies are going to be multi-purpoece
societies. They will not confine their
activities only to credit, but they will
be making all the auppllea that are

y for prod Possibly
they might undertake to make certain
supplies which are necessary for con-
sumption. They will also be render-
ing service. For instance, they may
keep tractors, some implements for
insecticides etc., which will be com.
monly used by people. That is render-
ing service. They will also be doing
marketing, advancing credit. There-
fore. one sector of agricultural deve-

ly, making lies and
rendenn( services will be done
through the co-operatives

C ity devel t has ro
place in agriculture unleu At under-
takes pr tion and ext So,
naturally that psrt of the function
belongs to the Ministry of Community
Development. What else is left of
agriculture?—research and education,
and certain ancillary activities.

Shri C. D. Pande (Naini Tal): Irri-
gation also.
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Shri A. P. Jain: Irrigation is not a
part of agriculture.

An hon. Member: Minor irrigation.

Shri A. P, Jain: An hon. Member
eays minor irrigation. Yes, but part
of the minor irrigation today is being
handled by the Ministry of Com-
munity Development, part by the
Agriculture Ministry, I think that
that again is a temporary phase, the
transition through which these activi-
ties are passive. In the comuinunity
development areas, although it is not
the exclusive responsibility of the
C ity Develop t Ministry to
undertake all the minor irrigation
schemes, primarily it is their function,
and whatever is supplemznted by the
Ministry of Agriculture will gradually
disappear when the total responsi-
bility devolves on the Community
Development Ministry. So my con-
tention that the responsibility of pro-
viding services, which may be in the
form of providing irrigation, is going
to be the function of the Ministry of
C ity Develop t does not
stand falsified in any way.

What would be left with the Minis-
try of Agriculture? One would be
research, another would be education
and certain ancillary services. Maybe,
they may undertake to produce the
nuclear seeds. My own suggestion
would be that the Ministry of Agricui-
ture should be absolved of that
responsibility also, because the Minis-
try of Agriculture has no organisation
on the ground level which can under-

take that responsibility,. On
the other hand, the Minis-
try of C ity Devel t has N
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status of this Ministry. I am not say-
ing it in a spirit of light-heartedness
or without realising the full implica-
tions of it, but I fully join with the
member who preceded me that the
Ministry which is going to shoulder
such big and great responsibilities
should be elevated to the membership
of the Cabinet.

The Third Plan is in the process of
formulation, and will come into opera-
tion from April, 1961. I think it is
time Government applied its mind to
the question whether from the begin-
ning of the Third Plan the status of
this Ministry should not be elevated.
I strongly commend that this should
be done,

Having said this much about what
has already been done by the Minis-
try, I want to offer certain remarks
about certain activities of the Minis-
try.

The hon. Member who preceded me
drew the attention of the House to the
remarks of the UNO mission to the
effect that there are two choices facing
this Ministry. Either they can go
ahead with speed and cover the whole
country during the period of the next
two or three years, or they consolidate
the gains which they have already
made.

What is the picture of community
development  today? At the block
level, not less than 25 per cent of the
posts of subject-matter specialists is
vacant; another 25 per cent of the
workers who occupy these posts are
said to be inefficient or indifferent. I
have some direct experience as to how
these subject-matter posts ere mann-
ed, and I submit not by way of criti-
cism but as honest advice that the

a well-organised set up right down to
the village level, and it can discharge
this function in a far more effective
manner.

So, that being the shift, the future
of this Ministry is very important, and
therefore it is time that the Govern-
ment gave serious thinkihg to the

people who are occupying subject-
matter posts are not too efficient, they
are not discharging their responsi-
bilities in the manner necessary for
the success of the scheme.

Again, the UNO report has made
another very pertinent remark, that
about 25 per cent of the blocks are
over-sized, much bigger than what the
original scheme contemplated.
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There are two ways of lvoking at it.
Either do well what you are doing,
or'go on pushing ahead without caring
for what is going to happen to what
you have done and what you may
do in future. I do not say that new
coverage should completely come to a
standstill or completely give up the
future programme. That would be
bad psychologically, an impossible
thing, something unthinkable, but I
would suggest that wherever there
is a choice of either consulidating the
present work or undertaking a new
work, the first preference should he
given to consolidating the existing
work. Do a thing and do it well. It is
no good doing it inefficiently. There is
also another reason for my saying

this,

13 hrs,

C ity devel t is meant to
develop the social character, and the
social outlook, and to take the people
up to a stage which might be called
the take-off stage. When you have
taken them to that stage, you leave
the people to take care of their inter-
ests themselves. If you do it ineffici-
ently, if your take-off stage is not
mature, if it has not gained enough
acceleration, then you may meet with
a disaster just as a plane which wants
to go up but which has not gained
sufficient speed may come down to the
earth and may dash against a tree
or a building, and may crash. For
a scheme like this which wants to
take the people to the take-off stage,
it is necessary that the people should
be taken to the take-off stage in a
soung and solid state. Otherwise, the
scheme runs the danger of being
wrecked, and once it wrecks in one
parts of the country, it will have a
every bad effect on the others. So,
it ig for the Ministry and for the Gov-
ernment to give serious thought to the
problem as to where they should lay
more hasis. There be an
absolute rule that they do this and
they do not do the other thing. But
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it is a question of priorities; it is a
question of emphasis, which is always
important in planning.

On the previous occasion when 1
spoke about this Ministry, I said that
the village level worker was the
donkey of the programme who carried
all the burden. Recently, 1 found—
of course, it is an old thing—that the
Balwantrai Mehta Committee have
enumerated his responsibilities, and
thcy come to the tremendous number
of 62. He is expected to perform 62
functions. Well, we know his educa-
tion and the amount of training that
he gets. Of course, the Ministry are
trying to their best to improve the
training, but, after all, there are limi-
tations. If you want to have high
class men, then you have to pay more
and you have to make it worth their
while. If you want village level
workers in such large numbers, above
40,000 or 50,000 or even more, there
are certain limitations as to the quali-
ty. He is expected to do 62 odd jobs.
No single person can do it. If any
person claims, an officer or a Minis-
ter, that Village Level Worker does
all this, then I would just recommend
to him to go and work for six months .
as a village level worker, and find out
whether you can do all those things.
I have tried to do some of these
things, and I have found it very diffi-
cult to do them.

Again, there are certain functions in
community development which can
be discharged only by a specialist. 1
find that the present personnel man-
ning the blocks, particularly the
subject-matter posts and the distribu-
tion of work is rather defective. If I
could venture to tender an advice to
the Minister, I would say that the first
thing that he should do is to appoint
a plant protection officer in each of
the blocks. At present for the whole
district, there is one plant protection
officer, and he has not got adequate
number of assistants. If there is a
disease in your fleld. you have to go
and make a search for him, and by
the time that you can trace him, your
crop would be destroyed. It is one
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of the specialities of plant diseases
that you can control them only in the
very early stages. Once they develop,
no amount of insecticides, and no
amount of dusting or spraying can
control the diseases. 1 am speaking
from my personal experience, and I
think anybody who knows anything
about agriculture will share my
opinion.

Pandit Thakur Das Bhargava: That
is correct.

Shri A, P. Jain: I can cite my own
experience. I had to control a disease
called Appis in one of my plants; it
was a very dangerous disease. We
went out searching for the plant pro-
tection officer of the district. 1 do
not blame him; he was doing work
elsewhere, but by the time he came,
the disease had reached a stage when
it could not be cured by him; of
course, he gave it some treatment.

Then, there is another thing. It is
not enough that you just give treat-
ment once. It is just like providing
a physician or a surgeon for a human
patient. Somebody has to do the
follow-up and go on keeping watch
from day to day as to what improve-
ment the crop hag made, how far the
disease has been controlled and so on.
Unless you have got a plant protection
officer for each of these blocks, or
maybe one for two blocks if you have
not enough men, you cannot save the
crop.

Crop diseases are numerous and
they destroy something over which I
have spent irrigation, over which 1
have spent good seed, and over which
I have spent the sweat of my brow:
when the disease develops, it take
away the whole thing.

Very little is known under Indian
conditions about plant protection.
Very little research has been done
in this sphere. I asked some of the
specialists what the treatment for
such and such a disease was; and
mostly the answers given were ad hoc

APRIL 4, 1860

for Grants 9596

anwers or untried answers. Theze-
tore, I very humbly insist that there
must be an extensive gystem on a
regional basis for research on thess
diseases.

Mr. Depuaty-Speaker: The hom.
Member should try to conclude now.

Shri A P. Jain: I do not speak very
often. If you ring the bell,......

Mr. Deputy-Speaker: All right, he
may continue.

Shri A. P. Jain: There are two ar
three more poimts which [ want to
develop.

1 was saying that there might be
some specialisation for different
regions. Again, implements for plant
protection must be available within
easy reach.

Another thing that 1 would suggest
to the Minist. of C ity
Development and Co-operation is that
he must post a soil analyst and a soil
chemist in each of these blocks. Today,
we get blank orders, saying put in s0
much of nitrogen, put in so much of
phosphorus, put in so0 much of
potassium, and it will give good
results. It may have given good
results at the Pusa Institute, Delhi or
it may have given good results in the
Agricultural College at Kanpur. But
soils differ. Their textures differ.
Their conditions differ. The climate
also differs. Therefore, each soil
requireg a particular treatment.

®For human beings, there are patent
medicines, but we do not look into @
book and ask prescribed take a medi-
cine. So, likewise, each soil requires a
different treatment. So, unless there
is a soil laboratory, unless there is a
s0il chemist and unless there is a soll
analyst within easy reach I am afraid
agricultural development will suffer.
I shall cut down my agruments,
although there are certain other as-
pects which I would have very much
preferred to deal! with in this connes-
siom.
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These are some of the things which
the hon. Minister must attend to. He
must provide more of subject-matter
specialists, and train them for this
work. Unless he does these things, I
am afraid he is not going to achieve
results.

The duties of the village level
worker must be confined to pure and
simple extension work. That is, he
should meet people, explain to them
the philosophy of community develop-
ment, and bring about faith and confi-
dence on their part in community
development; he should tell them the
advantages of good seed, the advan-
tages of fertilisers, the advantages of
this and that make him conscious and
leave it at that. Thereafter, it would
be the function of the subject-matter
specialisty to give him the required
advice.
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large number of demonstration and
experimental farms, most of them
uneconomic, most of them being run
by white-collared people who have
not much in common with the real
farmer. When the farmer goes there,
he finds that he has come to a fairy
land, a place that is something foreign
to him. He does not understand those
things. Therefoie, he does not take
any instructions from them.
What I would suggest is that this
h of d tration and experi-
mental farms should be given up com-
pletely, cent per cent. About 20 years
ago, 1 had the occasion to visit Roman
Ager, in Italy, where in those days the
Government had undertaken a big
h for the develop of those
marshy areas. There they had no
demonstration and experimental
farms. They selected certain pro-
gressive farmers, they gave them
technical advice, they assured them
1 they assured them services.

The Ministry has got a sch for
enlisting the support of the progres-
sive farmers. 1 am afraid that that is
more on paper than in reality. They
are trying to discharge all their func-
tions through officials, particularly,
the poor man, the donkey of the
trade, the village level worker. That
is why their achievements are not so
spectacular as they could otherwise
have been.

13.10 hrs.

[PANDIT THAKUR DAS BHAGAVA in the
Chair]

For instance, take the question of
multiplication of seed, Government
have a scheme for setting up a tarm
in each of the community devglop-
ment areas for nucleus seed. Tbat is
well and good. One need not tamper
with that scheme, let that scheme can
80 on, but I do not see any reasor
why the Ministry of Community
Development should not enter into
direct contracts with farmers, super
vise their working, render them some
help and advice and then on a
guranteed basis, buy over the whole
seed. That, I think is a very simple
and feasible scheme. There are a

But all the operations were left for
the progressive farmers to do. They
would take other farmers to that
place. Those farmerg felt: ‘Here are
men like ourselves, made up of the
same earth, nothing very different,
not highly educated nor living in a
falry land. They have achieved those
results. So why not we who are on
par with them be able to do 50?7 We
can do the same thing'. We have
been carrying on cultivation on a
small demonstration station according
to the practices being followed by
people around. There is nothing new.
But they are educated people. They
must have done this and that; by and
by they have been able to inspire
confidence. People come to us in
large numbers and say ‘“your
seed is giving better results than
ours’. Give us some of this seed".
Then that seed is distributed.

So I would suggest that these
demonstration farms, these experi-
mental farms, owned by and worked
by Govenment, which are introducing
a sense of distance, of being something
alien to the locality, something foreign
foreign to the farmer, must be totally
scrapped off. The sooner it is done,
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the better it would be. Then a whole
scheme must be 'worked in collabora-
tion” with the progressive farmers I
know that people who are doing good
agriculture are interested; they want
to have a spiritual satisfaction, they
want to share their experience with
others. Let Government use that
agency. I know that this is part of a
scheme; but it is so only so far as
theoritical thinking and the philosophy
go. It is not a part of a scheme so
far as actual working goes, you will
gain immensely if you pay attention
to it and concentrate on method of
working by enlisting the co-operation
of progressive farmers.

I heard the time bell long ago. I
will not misuse the indulgence which
has already been shown to me. There
were many things about co-operation
on which I wanted to speak. But I
shall defer that to some other occasion.
Before I conclude, I must thank you
for giving me more time than I was
entitled to.

Mr., Chairman: Shrimati Manjula
Devi.

Shri D. A, Katti (Chikodi): 8 Mem-
bers have spoken from the other side
consecutively. No chance has been
given to the Oppposition.

Shri B. K. Galkwad (Nasik): On a
point of information. What is the pro-
portion allowed in the case of
speeches. We were thinking that two
hon. Members from the Congress
Benches would speak and then there
will be one hon. Member speaking
from this side. Opposition......

Mr. Chairman: I do not understand
what the hon. Member is saying or
implying. After all. the Chair is in
charge of all the hon. Members. It
must see that all Parties and Groups
get full chance. At the same time,
those who have not spoken should be
given a chance. Again, all the States
should be represented. So I think
wheh the Chair “has called out "a
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name, other hon. Members have no
right to object.

Shri Yadav Narain Jadhav (Male-
gaon): We are not objecting.

Mr. Chairman: What else is it?

Shri D. A. Kattl: Some chance
should be given to the Opposition.

Shri Yadav Narain Jadhav: 8 Mem-
bers have been speaking from the
other side consecutively.

Mr. Chairman: Those who have not
spoken should be given a chance.
When the Chair finds that there are
some hon. Members who have not
spoken and who desire to speak, it is
bound to call them. The Chair has
also to see that all the States and
parties are represented. The chance
therefore rests with the speaker.

Shri Braj Raj Singh (Firozabad):
May 1 suggest one thing? Formerly,
it was agreed with the Speaker that
60 per cent. time would be given to
the Congress Party and the balance
40 per cent to the Opposition. What
1 fear is that in the case of other
Ministries also more time is often
consumed by Members belonging to
the Congress Party. I can prove it.

Mr. Chairman: I am not in a posi-
tion to answer that, because I have
just came to occupy the Chair. If the
matter is pointed out to the Deputy-
Speaker or the Speaker, they will be
able to answer. At the same time, as
the hon. Member knows the usual
practice when a new Chairman
occupies the Chair is that he follows
the list of speakers who are there
already indicated. Therefore, usually
he just calls out those names. Some-
one must be in charge of the entire
order of thing. The hon. Deputy-
Speaker and the hon. Speaker have
been looking to the entire thing and
their  direction about chance of
speakers must be respected.

Shrimatli Manjula Devi (Gopalpara):
May I remind hon. Members that
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ladies have a certain part to play in
the successful implementation of CD
programmes?

Mr. Chairman: Let there be no
speech on that point as the hon'ble
lady member has already been asked
to speak.

Shrimati Manjula Devi: The esti-
mated budget for 1960-81 is Rs.
35,9680 lakhs as against last year’s
budget of Rs. 33,81'32 lakhs. The
figure for this year shows a decided
improvement over that of last year.
But the question is: will there be the
same improvement or better improve-
“ment in the utilisation of the funds
and implementation of these pro-
grammes?

So far as we have seen, it has been
in an experimental stage. But actual-
ly, it is a grand experiment, it is a
vital experiment for national develop-
ment, of the individual, of the society
and of Indian citizenship. Now, we
have laid the foundation, the levelling
of the ground for the solid construc-
tion programme is done. I am glad
that the theoretical part of CD pro-
grammes will now be put into prac-
tical operation through panchayat raj.
Administrative decentralisation will
bring about effective popular partici-
pation. So far the people have been
distant spectators in the national
development schemes. Now they feel
that they are part and parcel of the
schemes and the administrative res-
ponsibilities are on their shoulders.
This is a welcome sign.

I know that there have been many
mistakes. 1 have had group meetings
and heard of such cases from villages
and village lcaders. The main cause
for these is the employment of most-
ly ill-trained personnel. There are
not only untrained but ill-trained per-
sonnel. They are not fit for the pur-
pose in view. People from other
States have been brought into some
of the States where they do not know
the language. How can they secure
public cooperation? It is impossible.
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This sort of experiment has been
going on.

‘I'he personnel of the CD Blocks
nave also developed a departmental
outlook which is very dangerous.
They should be one with the people
and try to lodk at things from the
point of view of the people of the
soil and of the locality. This has
been lacking.

I now come to the panchayats. I
do not want to go into the drawbacks
or the mistakes of the past. Diversity
of action in the panchayats would
weaken the concentration of effort in
imp! tion of sch If there
ig lack of unity of action, it is rather
dificult even for the panchayats to
work.

Then, there should be priority of
programmes. When this priority is
fixed, it must be implemented. If you
go in different directions, progress all
round will be lost. I have noted
down the priorities to be given in im-
plementing these programmes and the
first priority should be given to self-
sufficiency in food production. That
should be first and foremost priority.
It should start at the village level and
go up to the Block level, district level
and State level.

How to attain that self-sufficiency
stage? We must have a survey at
the village level to know how much
cach village can produce. We must
have self-sufficiency at the village
level. Then, it should come to the
Block level, the district level and so
on. When the survey is made, we can
find out what should be done; and the
necessary improvement could be
made.

The importance of the C.D. Blocks
is very great because they implement
the programmes of the Food and
Agriculture Ministry. The success of
the Food and Agriculture Ministry
depends on the of the CD.
programme.

The Assam Panchayat Act has
recently been passed. The service co-
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operativeg give all the necessary help
to the farmer and the farmer, after
he produces the foodgrains, gives them
to the service co-operatives and the
trade co-operatives buy them from
the service co-operatives. But it so
happens that the co-operatives have
no funds as in Tejpur to purchase
what the farmer has produced. This
should not happen. To make the pro-
gramme successful, they should see
that the service co-operatives have
improved seed ready to be supplied te
the farmer in time, and improved im-
plements to help hl.m to produce mmv
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confused about the role which the
voluntary organisation in the localities
will have in the new set-up aof
panchayat raj. The Andhra Govern-
ment have recently passed some
orders. 1 would like to reed some
extracts of that. The Andhra Pradesh
Government passed orders directing
that the Block funds need not be
entrusted to the Project Implemen-
tation Committees and that the
Women and Children's programmes
may be administertd through the
Standing Committees of the Pan-
chaylt Samitis according to the

.and also fertilizers and i
training with expert advice, It should
be of a very high standard.

1 agree with Shri Jain that Govem-
ment farms are run on most unecono-
mic lines. All these should be formed
into co-operative ownership. Then
they would work successfully.

The relationship of panchayats to
the C.D. department should be advi-
.sory. There should be a check and
control over the irregularities of
panchayats when they function
becausc the panchayats are new and
inexperienced. So, they should be a
sort of advisory bodies, with checks
and controls, but not administrative
bodies, b there t be too
much of administration from different
sources. Otherwise, there will be too
much of confusion.

I think the C.D. Ministry should
have definite departments for co-
operation, panchayats and social wel-
fare. Social welfare is necessary for
bringing up public co-operation; and
without public co-operation, the
.entire C.D. programme will fail 1
feel strongly that this social welfare
should be a department of the C.D.
Ministry instead of being a part of the
Education Ministry.

Social welfare brings the whole-
hearted support and effort of the
people. Voluntary orgenisations are
the pioneers in the fileld. I am rather

instructi of the Director of
Women’s Welfare, the State Govern-
ment and the Ministry of Communi-
ty Development, issued from time %
time. Then, where do the voluntary
organisations come? It is very
strange that they ignore public co-
operation.  Voluntary organisations
are the backbone of the country and
they enjoy the full confidence of the
people.

1 would like to mention another
thing and it is this. The Rajasthan
Government have passed contrary
orders. As far as Rajasthan is con-
cerned, panchayat raj has been fully
brought into force. The Rajasthan
Government have passed orders direc-
directing the panchayat samitis to
transfer the necessary funds as well
as the services of their Mukhya Sevikas
lnd the Gram Semkas to the Project

tati itt It was
also represented by the chairmen of
the several State Social Welfare
Boards that if panchayat raj is fully
established in the States, they do not
foresee any difficulty in working the
welfare extension programmes on a
co-operative basis. It should be so.

I do not understand how the Andhra
Pradesh Government could pass such
orders ignoring the valuable role of
the voluntary organisation and the
position which they enjoy in the
country. I hope the hon. Minister will
take note of this and see that this
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sart of tendency is not aged. |
am only demanding the n;bt of the
voluntary organisations in this country
toe do social welfare work. [ hope it
will be taken note of. They enjoy
tbe tull fid of the people and
they are most competent to bring
about full public co-operation in
national undertakings,

What about the Red Cross Society,
the Ramakrishna Mission, The
Kesturbha Memorial Committees and
such other volunatray welfare organi-
sations? What is going to happen to
them if the State takes ¢the work
through the panchayats? In elected
panchayats, naturally, all political
elements may creep in. We cannot
allow social welfare activities to be
entangled with political interests. So,
the voluntary organisations should
have a free hand and freedom to do
service to society. I do not know why
such great voluntary organisations
like the Ramakrishna Mission and
many other voluntary institutions
which are doing service to the country
should dry up and die out. People
will lose confidence if such things are
done. They will lose confidence in
such programmes as these. So, the
panchayats ghould allow full freedom
and offer the fullest co-operation to
the voluntary organisations to imple-
ment the national programmes.

There is compulsory education. It
needs the peration of 1 ry
organisations. It is only the voluntary
organisations that can implement
national programmes like compulosry
education; and not Government at the
State level or the district level or the
village level.

1 have just a few more points. The
txperience gained by the voluntary
organisations should be utilised by the
panchayats. I have seen the various
Mahila samitis in the C.D. Blocks—
small houses—little ones—with =o
people—no popular support. They do
even take the service of the experi-
enced local people and the women
working in the fleld. I hope the Min-
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ister will see that the experienced
workers of the locality and the ex-
perienced organisations working in
this fleld are taken into confidence
and are given full charge. Social
welfare work should be done through
the social welfare organisations only.
Then only can the C. D, programmes
be impl ted and achieved.
Yom.h welfare is an important subject.
We see g0 much indiscipline in the
universities and in the rural aend
urban areas. It is due to frustration.
It is because we are not paying
enough attention to them, They are
the pillars and foundations of tuture
society of India. If we neglect them,
it is natural for them to get into this
furstration, So, the youth organisa-
tions should be given greater import-
tance. Some committee should be
formed for the welfare of the youth
and the voluntary youth organisations
should be given a chance to improve
matters in this respect. There should
be co-ordination at the village level
with the organisations for the welfare
of the youth, of the women and
children. I do hope that this co-
ordination will be forthcoming and no
more orders like that of the Andhre
Government would be repeated in the
future.

Shri B. C. Prodhan (Kalahandi—
Reserved—Sch, Tribes): Sir, I thank
you for giving me this opportunity to
speak on this Demand. The report of
this Ministry says that they are going
to spend crores and crores of rupees
on the Indian community. Here the
Central Government is going to com-
plete within a short period, the biggest
project, the Bhakra-Nangal project
whereas in the States the State Gov-
ermnment is not able to complete much
smaller projects though started in
1950, projects such as the small irri-
gation projects, ete.

They are constructing a large num-
ber of staff quarters at the block head-
quarters. But after the fital payment
is made to the contractors, we see that
tiles of quarters come down and

crack. When anybody asks

the
the walls
fhe question why Chis i5 s0, the reply
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is that this is due to the storm, But
it is not known why these things
should happen to these staff quarters
alone and not to the other poor peo-
ple’s houses in the nearby places,
They should take serious notice of
those things.

Our Minister of Community Deve-
lopment and Co-operation and also
our Minister of Transport and Com-
munications are interested in giving
good facilities in the tribal and rural
areas. I am very sorry to say this in
respect of my district of Phulbani.
There were kacha roads; and culverts
and bridges were wooden. In the
hope of constructing pucca roads and
good culverts and good bridges, the
wood in these culverts and bridgets
are taken away by the contractors
and these roads are now dislocated, If
they are neglecting the tribal areas in
such things, the community develop-
ment will never come in the proper
way and it is no use saying that we
are going to improve the rural and
tribal areas,

Publicity should be given in the
proper way about the starting of
multi-purpose co-operative societies in
the tribal areas, Otherwise, the non-
tribal people are taking advantage of
the tribal co-operative societies end
other things which the Government
does there.

About the rural housing scheme, I
beg to say this. The census report of
1851 says that the total population of
the Orissa State is 146,45.964. Out of
that the rural population is 140,51,964.
So, it is known that the Orissa State
is a rural State and it should be given
more funds for the rural housing
scheme.

Our hon. Minister is very much
interested about the Panchayat ra)
and the zilla parishads, If the mem-
bers and the Presidents of the panch
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tions.) Considering the advantages
and disadvantages, the Minister should
give some allowances to the sarpanch-
es and presidents. Othewise, they will
never take proper care of the society.

For the city people, Government is
giving water facilities in every house.
But in the rural areas, people will
have to go one mile or some furlongs
t0 get drinking water or even water
for bathing. The hon. Minister should
at least give one well for each village
and that will be helpful in providing
them with good drinking water.

Dr. S sinh (Bhub hwar):
Mr. Chairman, before going on to the
ity devel it, 1 would

draw your attention to the co-opera-
tive movement. While speaking on
the President’s Address, I described
these co-operative societies as official
co-operatives. As we are having
managing committees in colleges and
some of the Government managed
high schools, similerly, to increase the
number of co-operative societies and
to show on record that they have im-
proved and the co-operative move-
ment, is successful. Such co-operative
societies have been established, mostly
with the official members. 1 know
some of the co-operative societies
where the revenue officers are the
presidents and most of the local
officials are members and their num-
ber is more than the non-officials.

In my own constituency there are
three or four marketing co-operative
societies which are managed under
the presidentship of revenue officials.
The main commodity that they deal in
is fertiliser chiefly ammonium sul-
phate. We are sperding a lot of money
for bringing in ammonium sulphate
from abroad. A lot of foreign
exchange is spent on this. From the
report submitted by Government you
will find that a large amount of this

yats will not get anything from the
Government, then they will cohtinue
to act es judges in husband and wife
quarrels in the villages. (Interrup-

ium sulphate has been given to
the cultivators, but I doubt whether
even 50 per cent of ¢his quantity
mentioned in the official report is ac-
tually given to the cultivators. I
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know that most of this ammonium sul-
phate is sold in blackmarket by these
co-operative societies of which, as I
said, the revenue officials are presi-
dents, for production of illeit liquor.
Therefore, whereas on one side we are
making the country dry and giving in-
creased licences to foreign liquor shops:
on the other side, in the name of more
production for which we are bringing
in more fertiliser, we are giving am-
monium sulphate to non-cultivators for
extracting illicit liquor. There is one
marketing society in the locality where
1 live, The Tehsildar of that place is
its President. I saw last year, in the
month of May, that lots of gunny bags
filled with fertiliser would go from
that place to other places. The officials
of the society used to enter in the
records that all these fertilisers were
given to some cultivators for cultiva-
tion, whereas actually those cultiva-
tors were not to be found in  that
village at all. Fertiliser is being dis-
tributed there in this way due to the
negligence on the part of the District
Food Officer, the Agricultural Officer
and also brought this to the notice of
the Assistant Development Com-
missioner. I do not know what has
happened to this during the last ten
months, but my information is that it
is going on as before.

Before independence our co-opera-
tive societies were ‘unlimited’ socie-
ties, Now they have become ‘limited’
societies,  ‘Unlimited’ means, if a
society goes into liquidation and some
loan remains unrealised thet amount
will be realised from the wealthy
man. Therefore, co-operative socie-
ties were a terror to the villagers
before independence. In spite of all
the publicity and initiative there was
no co-operation from the people and
people were afraid of forming them-
selves into co-operatives. After
mdependence we have tried to made

perative nt very

lar. We d that co-operative
socneues should be increased in num-
ber. There was also increase in the
number of co-operative societies, Its
popularity is confined only to some
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families and thus it has became more
or less a family affair,

Sir, I come from the Chilka Lake
area, one of the greatest lakes in the
country. A lot of fisheries are there.
There are many fishery co-operative
societies. In some of these societies,
if the eldest brother is the presid
the middle one would be the secretary
and the third one would be the clerk
with the result that the profits and
benefits are dividled among the
brothers in the name of co-operative
societies. If this kind of co-operative
movement is going to spread in the
country, it is better that we stop it.

An Hon. Member: All the three
work,

Dr. Samantsinhar: There is another
important thing. The accounts of
these co-operative societies are never
audited. Even if they are audited,
the audit reports are never followed.
The reporis would be in the office of
the Registrar of Co-operative Socie-
ties. The interested persons, the
president, the secretary or the clerk
would go to the office of the Registrar,
catch hold of some clerk there and see
that the report is put in the waste
paper basket or some other dark place
where the light of sun or moon cannot
enter,

Therefore, if we want to make the
co-operative movement successful, if
we want to make it t0 be of actual
benefit to the ple, the of
the co-operative societies should be
properly audited, the defects found
out should be remedial and the socie-
ties should be made to follow the re-
commendations made in the reports.
Otherwise, Sir, there will be a cloasal
waste of public money and the gocd
name which the Government has
earned would be spoiled by these co-
operative societies. We may say many
things about the co-operative move-
ment, but the people actually see how
the people in these co-operative socie-
ties are wasting public money, how
they are utilising the funds pisced at
their disposal and what amount of bad
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[Dr. Samantsinhar]
investments are made through these
co-operative  societies. 1  would,
therefore, request the hon. Minister to
look into this matter and do the need-
ful before it is too late to mend these
things.

Regarding ¢ ity devel t
actually it is a good thing. For the
neglected villages this movement is a
good one. Of course, we must consi-
der the resources that are at our dis.
posal. According to our resources, let
us see how far we have progressed. I
say this because, where there is no

p + aoh in
any area the people of that area are
ecager to bring themselves under a
National Extension Block or a Com-
munity Development Block, This
shows that the people have realised
their difficulties and they see some
good work—may be very negligible—
being done in the neighbouring area
where there is an NES Block or a CD
Block. That is why they think that if
a Block is given to their area they
will naturally improve,

B 4 1.
ity dev

In this connection, Sir, I would also
request that the area under a village
level worker or a gram sewak should
be decreased. Now a very wide area
is put under one man. In a month he
has to fill in about 24 monthly reports
and most of his time is spent in writ-
ing those reports. Where is the time
for him to do fleld work? Therefore,
the area should be reduced. Only one
or two villages should be put under
one man so that he can spend most of
his time for agricultural production.
Of course, there is a circular even
now that he should spend 70 to 80
per cent of his time on increasiig
agricultural production, but in actual
practice it is not being done. The
higher officials also shift their
responsibility to the village level
workers, Thus they are over-burden-
ed with work and they are unable to
cope up with it.

Our villagers are very lethargic,
very orthodox. They do not want to
have any advancement. They are also
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not willing to leave their old con-
servative methods of agricultural pro-
duction. Therefore, we should take
up some specific plots of some pro-
gressive tenants and the village level
workers should give instructions to
those tenants how to improve produc-
tion, When the other villagers see
the progress made by these tenants in
these specific plots they will also be
attracted, they will also take to these
new methods and our agricultural
production will increase. In  these
blocks there are primary health cen-
tres. The estimate for a primary
health centre is given as Rs_ 15,000.
Out of this Rs. 15,000, Rs 10,000 would
be given by the Government and
Rs. 